
CENTRAL ADMINISTRATIVE TRIBUNAL 
.PATNA BENCHS PATNA 

O.A. NO. 383 of 2005 

Subodh Kumar ?Ltshrea and others.. 	 Applicants 

-versus- 

The UflCfl of India & others. • 	 Respondents 

OR D E R 

- 

Heard Shri M.p.DiXito learned counsel for 

the applicants and shri A.A.Khan, learned standing 

counsel fx the respondents. 

2. 	The learned counsel for the applicants wanted to 

withdraw this 3.A. He is pernitted to withdraw the case. 

.3. 	The ON iss  accordingly, disposed of as withdrawn. 

(MIntrar jha) 
Mem (A) 
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